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Technology and by providing funds for strengthening State statistical system so as

to bring changes in use of technology and develop expertise for the same.
(e) In view of above, the Question does not arise.
Utilisation of MPLADS funds

620. SHRI BHUPENDER YADAV: Will the Mimister of STATISTICS AND
PROGRAMME IMPLEMENTATION be pleased to state:

(a)  the details of the MPLADS funds utilised during the last three years in
the country, State-wise; and

(b) the MPLADS funds pending with the Ministry due to non-furishing of

utilisation certificates?

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND
PROGRAMME IMPLEMENTATION (SHRI SRIKANT JENA): (a) As reported by
the nodal district authorities, the State-wise details of Member of Parliament Local
Area Development Scheme (MPLADS) funds utilized during the last three years

are given in the Statement (See below).

(b)  Against the entitlement of the MPs upto 31st March, 2013, an amount
of Rs. 3003.50. crore is pending for release due to non-receipt of documents as
stipulated in the MPLADS guidelines.

Statement

The State-wise detuils of Member of Parliament Local Avea Development
Scheme (MPLADS) funds utilization during last three years

(Rs. in crore)

Sl. Name of the State/UT MPLADS funds utilized
No.

2009-10 2010-11 2011-12%
1 2 3 4 5
1. Andhra Pradesh 68.35 109.73 163.06
2. Arunachal Pradesh 5.12 7.91 8.93

3. Assam 29.44 36.85 47.71
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1 2 3 4 3

4. Bihar 59.55 76.62 87.13
5. Goa 3.45 4.35 8.39
6. Guarat 57.70 55.26 82.97
7. Haryana 14.96 28.35 32.55
8.  Himachal Pradesh 12.04 12.53 25.46
9. Jammu and Kashmir 9.28 12.82 27.55
10. Karnataka 52.36 63.81 78.81
11.  Kerala 61.42 52.78 56.84
12. Madhya Pradesh 53.59 63.81 115.21
13, Mabharashtra 124.00 120.44 150.88
14.  Manipur 3.40 6.54 8.06
15, Meghalaya 5.47 5.82 14.09
16. Mizoram 4.34 4.40 4.28
17.  Nagaland 4.00 4.00 7.00
18. Odisha 32.05 54.83 64.64
19.  Punjab 37.65 46.10 53.50
20.  Rajasthan 33.22 53.33 76.49
21.  Sikkim 3.46 3.93 5.22
22, Tamil Nadu 73.16 91.84 114.41
23, Tripura 3.35 5.93 8.87
24.  Uttar Pradesh 116.53 182.84 203.5
25, West Bengal 104.67 238.10 129.11
26.  Andaman and Nicobar 0.00 0.00 7.72

Islands
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12.00 Noon

1 2 3 4 5
27.  Chandigarh 1.50 1.04 1.51
28. Dadra and Nagar Haveli 0.28 1.21 415
29. Daman and Diu 1.34 2.36 5.07
30. Delhi 11.66 12.75 16.43
31. Lakshadweep 0.94 2.59 0.95
32.  Puducherry 4.13 5.51 2.87
33. Chhattisgarh 24.21 26.44 30.59
34. Uttarakhand 15.26 11.48 16.73
35, Jharkhand 21.12 33.18 38.19
36. Nominated 20.59 12.97 24.91

*Figures for 2011-12 are provisional.

PAPERS LAID ON THE TABLE

Reports and Accounts (2011-12) of various NIT’s, TIT’s,
SPA’s, SSA’s AICTE and related papers

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SHASHI THAROOR): Sir, I beg to lay on the Table:—

L.

(1) A copy each (in English and Hindi) of the following papers, under
sub-section(4) of Section 22 of the National Institutes of Technology
Act, 2007.—

() (a) Annual Report and Accounts of the National Institute of
Technology, Karnataka, Surathkal, for the year 2011-12,
together with the Auditor’s Report on the Accounts.

(b) Review by Government on the working of the above

Institute.
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